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To 
CMDs of all SLBC Convenor banks and Lead banks 
 

 

Dear Sir, 
 

Direct Benefit Transfer (DBT) Scheme - Implementation 
 

Please refer to the paragraph 67 of the Monetary Policy Statement for 2013-14 

announced on May 3, 2013.  DBT is being rolled out in a phased manner with 43 

districts taken up  in the first phase from January 1, 2013 and will be extended  to 78 

more districts from July 1, 2013. Eventually, all districts in the country would be covered 

under the DBT scheme.   

 

2.   With a view to facilitating DBT for the delivery of social welfare benefits by direct 

credit to the bank accounts of beneficiaries, banks are advised to:  

 open accounts for all eligible individuals in camp mode with the support of local 

government authorities,  

 seed the existing accounts or the new accounts opened with Aadhaar numbers 

and    

 put in place an effective mechanism to monitor and review the progress in the 

implementation of DBT.  

 

3.   As stated above, SLBC Convenor Banks and Lead Banks should institute a 

monitoring and review mechanism to periodically assess and evaluate the progress 

made in the implementation of DBT by banks. The review of progress in the 

implementation of DBT should be included as a regular agenda for discussion in SLBC  

and DCC meetings.  
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4.      The SLBC Convenor banks shall submit a monthly statement of district wise 

progress made in implementing DBT from the month ended April 30, 2013 as per the 

enclosed format in EXCEL by the 10th of the succeeding month to the respective 

Regional Office of Reserve Bank.  

 

Yours faithfully, 

Sd/- 

(A. Udgata) 

Principal Chief General Manager 
 

Encl: Format 

 
 

 

https://rbi.org.in/documents/87730/38862282/CIDBT100513F.xls


Date: May 03, 2013 

Monetary Policy Statement 2013-14  

Financial Inclusion 

Direct Benefit Transfer  

67. With a view to facilitating Direct Benefit Transfer (DBT) for the delivery of social welfare 

benefits by direct credit to the bank accounts of beneficiaries, it is proposed to advise banks to: 

•  open accounts for all eligible individuals in camp mode with the support of local government 

authorities; 

•  seed the existing accounts or the new accounts opened with Aadhaar numbers; and  

•  put in place an effective mechanism to monitor and review the progress in the implementation 

of DBT.  

Guidelines are being issued separately. 


